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No. 1673] NEW DELHI, MONDAY, APRIL 6, 2026/ CHAITRA 16, 1948
X HATA
(Teror weg )

frereTaTe, 30 979, 2026

FT. 1740(S).— Yo sAfaf==w, 1989 (1989 FT 24) 2008 & TJT Hellferd (THH THTA IH
Aterfaae & €7 | Fai37q) & omr 20T T IT-a77 (1) FTT T& ARd T T TN FId g0, g dLaE oH
ITT T T B9 F TAT T I TRATSHAT qrastiae 23 & forw g S e Yora gfRarsmr =iiva B
a7 7. S s 7 Sfer fEEwr sy s EEt § 3 w1y 8, ae e TS & Jentier [ § Few @
TRATSET AT AT & RS area & Ao 9% arsumr At (4.90 &) F fFAoures & o
AATF g TAT TAZT UHT A T ATEAGOT Tl T STAAT HEAT ohT FTIUT FXAT &,

I A # Raag #re ot =xf<r qateh TR % 329 & UHT i % ATERgor sfiT SUTnT & 9ae
H sfEraRTie ToT | 6 ATSG=AT o TR & arerg 7 o4 (30) foeT i srater & fiaw s-ereia § St
AT &1 T qhaT 2.

I arferfeae #T e 20-3F &1 ST-GTT (1) F Siaid UHT Tedsh Sai, TEH ST Sriq 39
FaFes, THatenreT, Aaeier Ser it fofed = & 6t STt & 39 smamt w1 [aiia i S o
qEAR IIIAFRTT U IT Foqqes, [HATR[ET, AenTieT ST srafiwar w1 SFARmrd 9 F JT FIGAT Ta6rt
ZTT {HATS &1 AT T AT UHT FHT SIRIAT H G 6 918 TAT AN UHT S 0T T A1 G877

2447 G1/2026 (1)
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TSR Tg AATF TIAT § AT dg [HET QLT FIT AT &l TR AT TR FT Tl . Ih
st &t T 20(ST) B IT-TT (1) F AT TeA|W TR g1 & T v fF swaer sifawm g,

TH STERAAT o ST AT #hf T2 I T ST-TTSAATT 37T 1+ THa2oT I TeAH TTEHTLT 6 HIATAT
H IUASY g 3T T ATk G IAHT ALTeA07 3T ST |t 2.

LA
FTERIgUr it ST ATt A 7 A= TTAT S AT i % o Fenriet ST eEtew & ST
& HIqT HigAT & faRe ared | Fopes o ars ™
AT (4.90 f=fy).

ST © AeTET ST« qaier
wH aaeror I #1 v | gfy i oy e &
q. e (THs #) (FFRI ¥)

AT : IEEAT

T : IHEAT
1 21 Fo g+ et 0.106 0.043
2 22 FU KL 1.294 0.524
3 23 Fo aET 0.475 0.192
4 24 Fo o AT TET 0.056 0.023
5 25 Fo et 0.450 0.182
6 26 Fo o AT 8T 0.638 0.258
7 42 Fo o KL 0.044 0.018
8 52 Fo et 0.663 0.268
9 53 Fo o kEl 0.663 0.268
10 54 Fo et 1.025 0.415
11 55 T kel 0.181 0.073
12 62 Fo et 0.088 0.035
13 64 Fo et 0.294 0.119
14 65 Fo o kel 0.375 0.152
15 66 Fo et 0.538 0.218
16 67 Fo o kEl 0.019 0.008
17 71 Fo et 0.100 0.040
18 72 Fo o kEl 0.863 0.349
19 73 Fo o kEl 1.850 0.749
20 76 T W KL 0.256 0.104
21 77 Fo o kEl 1.006 0.407
22 78 T KL 0.725 0.293
23 79 Fo o kEl 0.850 0.344
24 80 T W KL 0.063 0.025
25 81 T W KL 0.044 0.018
26 84 Fo o kEl 0.100 0.040
27 86 T @ KL 0.400 0.162
28 88 Fo o kEl 4.550 1.841
29 96 T W KL 0.256 0.104
30 479 Fo g kel 1.225 0.496
31 481 Fo o kel 0.200 0.081
32 482 Fo g L 1.125 0.455
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33 497 Fo o kel 0.850 0.344
34 502 Fo g e 0.600 0.243
35 503 Fo g e 0.275 0.111
36 505 Fo gt KEl 1.275 0.516
37 506 Fo e 0.425 0.172
38 507 Fo gt kel 1.100 0.445
39 509 Fo LE 1.550 0.627
40 510 Fo g kel 0.125 0.051
41 512 Fo gt AT ST 0.025 0.010
42 513 FU kEl 0.100 0.040
43 553 Fo g kel 0.113 0.046
44 554 Fo o kEl 0.550 0.223
45 555 Fo et 0.850 0.344
46 581 Fo o kEl 0.888 0.359
47 583 Fo o kEl 2.513 1.017
48 585 Fo et 0.681 0.276
49 586 Fo o kEl 2.125 0.860
50 587 Fo et 1.150 0.465
51 588 Fo o kEl 0.163 0.066
52 620 Fo et 1.156 0.468
53 621 Fo AT TET 3.763 1.523
54 622 Fo o kEl 2.838 1.148
55 623 aq 4.075 1.649
56 1052 Fo o foraw 0.175 0.071
57 1098 Fo g+ et 0.225 0.091
58 1099 Fo o kEl 0.400 0.162
59 1100 Fo o AT 8T 0.200 0.081
60 1107 Fo et 3.125 1.265

T 51.831 20.975

[FT. §. W.Con.182/SRP-02/MTM-VNUP/23-24/243/20A/300326]

&, A, T it/ Aator-1il

MINISTRY OF RAILWAYS
(South Central Railway)
NOTIFICATION
Secunderabad, the 30th March, 2026

S.0. 1740(E).—In exercise of the powers conferred by sub-section (1) of section 20-A of the Railway Act,
1989 (24 of 1989) as amended in 2008 (hereinafter referred to as the said Act), Central Government after being satisfied
that the said project is for the public purpose, declared as Special Railway Project. The land in the brief description of
which is given in the schedule annexed hereto, is required for execution of the Special Railway Project i.e. By pass Line
at Vishnupuram (4.90 K.Ms.) in Motumari to Vishnupuram Line in Nalgonda district in the state of Telangana, and
hence hereby declare its intention to acquire such land.

Any person interested in the said land may, within a period of (30 days) thirty days from the date of publication
of this notification in the official gazette, raise objection to the acquisition and use of such land for the aforesaid project

purpose.

Under sub- section (1) of section 20-D of the said act, every such objection shall be made to the Competent
Authority, namely Sub-Collector, Miryalaguda, Nalgonda district in writing and shall be set out the grounds there of
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and the Competent Authority and Sub-Collector, Miryalaguda, Nalgonda district shall give the objector an opportunity
of being heard, either in person or by legal practitioner and may, after hearing all such objections and after making
such further enquiry, if any as the Competent Authority thinks necessary, by order, either allow or disallow the
objections. Any order made by the Competent Authority under sub section (II) of section 20(D) of the said act shall be

final.

theinterested persons at the aforesaid office of the Competent Authority.

The land plans and other details of the land under this notification are available and can be inspected by

SCHEDULE

Description of lands in acquisition:

Bypass Line at Vishnupuram (4.90 K.Ms.) in Motumari to
Vishnupuram Line within the limits of Nalgonda District
Jurisdiction for passenger and freight facility.

State: TELANGANA

District: NALGONDA

SI. Survey Type of Land Nature Of Area Area
No. Number Land (inAcres) (inHectares)
Taluk: Damaracherla
Village: Damaracherla
1 21 Agriculture Land Patta 0.106 0.043
2 22 Agriculture Land Patta 1.294 0.524
3 23 Agriculture Land Patta 0.475 0.192
4 24 Agriculture Land LavuniPatta 0.056 0.023
5 25 Agriculture Land Patta 0.450 0.182
6 26 Agriculture Land LavuniPatta 0.638 0.258
7 42 Agriculture Land Patta 0.044 0.018
8 52 Agriculture Land Patta 0.663 0.268
9 53 Agriculture Land Patta 0.663 0.268
10 54 Agriculture Land Patta 1.025 0.415
11 55 Agriculture Land Patta 0.181 0.073
12 62 Agriculture Land Patta 0.088 0.035
13 64 Agriculture Land Patta 0.294 0.119
14 65 Agriculture Land Patta 0.375 0.152
15 66 Agriculture Land Patta 0.538 0.218
16 67 Agriculture Land Patta 0.019 0.008
17 71 Agriculture Land Patta 0.100 0.040
18 72 Agriculture Land Patta 0.863 0.349
19 73 Agriculture Land Patta 1.850 0.749
20 76 Agriculture Land Patta 0.256 0.104
21 77 Agriculture Land Patta 1.006 0.407
22 78 Agriculture Land Patta 0.725 0.293
23 79 Agriculture Land Patta 0.850 0.344
24 80 Agriculture Land Patta 0.063 0.025
25 81 Agriculture Land Patta 0.044 0.018
26 84 Agriculture Land Patta 0.100 0.040
27 86 Agriculture Land Patta 0.400 0.162
28 88 Agriculture Land Patta 4.550 1.841
29 96 Agriculture Land Patta 0.256 0.104
30 479 Agriculture Land Patta 1.225 0.496
31 481 Agriculture Land Patta 0.200 0.081
32 482 Agriculture Land Patta 1.125 0.455
33 497 Agriculture Land Patta 0.850 0.344
34 502 Agriculture Land Patta 0.600 0.243
35 503 Agriculture Land Patta 0.275 0.111
36 505 Agriculture Land Patta 1.275 0.516
37 506 Agriculture Land Patta 0.425 0.172
38 507 Agriculture Land Patta 1.100 0.445
39 509 Agriculture Land Patta 1.550 0.627
40 510 Agriculture Land Patta 0.125 0.051
41 512 Agriculture Land LavuniPatta 0.025 0.010
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42 513 Agriculture Land Patta 0.100 0.040
43 553 Agriculture Land Patta 0.113 0.046
44 554 Agriculture Land Patta 0.550 0.223
45 555 Agriculture Land Patta 0.850 0.344
46 581 Agriculture Land Patta 0.888 0.359
47 583 Agriculture Land Patta 2.513 1.017
48 585 Agriculture Land Patta 0.681 0.276
49 586 Agriculture Land Patta 2.125 0.860
50 587 Agriculture Land Patta 1.150 0.465
51 588 Agriculture Land Patta 0.163 0.066
52 620 Agriculture Land Patta 1.156 0.468
53 621 Agriculture Land LavuniPatta 3.763 1.523
54 622 Agriculture Land Patta 2.838 1.148
55 623 Forest 4.075 1.649
56 1052 Agriculture Land SHIKHAM 0.175 0.071
57 1098 Agriculture Land Patta 0.225 0.091
58 1099 Agriculture Land Patta 0.400 0.162
59 1100 Agriculture Land LavuniPatta 0.200 0.081
60 1107 Agriculture Land Patta 3.125 1.265

Total 51.831 20.975

[F. No. W.Con.182/SRP-02/MTM-VNUP/23-24/243/20A/300326]
K.SURYANARAYANA,Chief Engineer/Con-II1
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